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l'g_I't\/is-09: ivlttfllttl l"i6fllll1/ I 1o3i'2023/Darya» 9"‘ June. 2023

‘l lic l.d. Principal District 8: Sessions Judge (HQs), Central. THC.
The l.d. Principal District & SCSSJOHS Judge. \'e\\" Delhi. Pl-IC.
lllc l.tl. l’i'iiicipiil Dl.\'ll'lCf & Sessions Judge. \'ortli~\-Vest. Rohini.
llic l.il Principal District 8: SC>'Sl0llS-Ctlfll-Sfit?‘ClEll Judge (PC Act) (CB1). RADF
llic l.il l’riiicipal l)istrict & Sessions Judge. South. Saket.
llt-.- l tl. Priiicipal District & Sessions Judge. South-West. Dwarka.
l'lic Ld. Principal District 8; Sessions Judge. West, THC.
l'he l..d. Principal District 8: Sessions Judge. East, KKD.
The Ld. Principal District & Sessions Judge, South-East, Sakct.

Principal District & Sessions J udgc, Shalidara, KKD.
Principal District & Sessions Judge, Noitli-East, KKD

l2. The Ld. Principal District & Sessions Judge, North, Rohini.
Stib.: Orientation Course on the Mental Hcaltlicare Act, 2017 & Related Issues for

('i\l)ls.’.-\(InlMs/Mi\'ls (including all Le. General/t\'l:iliil:1 Court/Nl Act/Reliever)
(l'-ltli of total strength). t\-lcntnl Health Prolessioimls in the NCR of Delhi & Officials
of l)i.-llii i>iiti¢t~ On 2x"'.1iii>~. 2023

it-.\pct-tut! fill‘ t\ludtnti.

.\; put thi: Z\PPfl)\'C\l Tt"ainiiig Calendar 2023. the Delhi Judicial Academy shall be
-.i~lltltlt,'llllg tlic '()l‘iL’IllClIifl!l Course on the Me/ital HeaIrIicni~eAc1, 2017 & Related Issues’for
t \l.11.i/.-IC'.lJ.l'I.vAV1.lL\‘(including all Le. General/Mziliiln Cour-I/1V1Act/Reliever) (I/4!/1 of total
~iri'n_t.{r/i), .l»[eIm1I I-Iealtlt Pipfessiorilrls in the NCR of Delhi & Officials of Delhi Police on
28"‘ -Jl1i_\". 2023 at Delhi Judicial Academy.

'l'lic nomination list of Jtidiciail Officers for the aforesaid [Jt'0gl'EllT1.\'116 is enclosed as
:\ rt n exu re J

lt is requested that nominated Judicial Officers posted in your district may kindly be
L'i\l1lll1l.llllCZl1L'tl ohout their nomination in the aforesaid prog1'amme through your good office.

lii cuss ;lIl Olliccr requires exemption from attending tlic programme, he/she may move
il't‘it' .ipplit:iiiiiiii in advance through thc conccmcd Ld. Principal District & Sessions Judge. lfthc
cxcitiptiiiit i.\ rt.-quircd on urgent basis. intimation to that effect may be sent to the Academy
tiiiiii-_;l~. L‘~lll‘.lll. tlilliwvccl by a fonniil application duly foiwarded by the conccmcd Ld. Principal

l.l.~ti'tct S: Scssiiiiis Judge. lll L‘1tSL‘ll‘tC iioininzitctl ot‘licci- is transferred. the successor Judge shall
.;..iiit ll'*Zl'.Zl1LllkJLl ti-r the pri\gi'uinnie atitoiiiatically.

lltt: l1t‘)llll’lLl\t.'Ll Judicizil Ot't'icors may kiiidly he atluscd not to list any jtitlicial work on
TN Jul). 2023. so that litigants and lawyers are not inconvenienced.

\\‘ lill rcgards.

I‘:/If]. .' .-Lt (I/.70\'0 .

OFFICE OF T E PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS).
Z D TIS HAZARI COURT: DELHI ,

No. / ' I 0 JOTP/Gaz./2023 Dated, Delhi the 
As directed copy of letter No. DJA/Trg./MS-O9/Mental Health/1703/2023/2702 dated

_ Dr. Aditi Chouclhary) i

09.06.2023 received from the Delhi Judicial Academy, Dwarka, New Delhi, forwarded for information
and necessary action to :-

1. The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list
attached with the letter as Annexure 'A' .

2. The P.S. to Ld. Prinicipal Dlstrlct & Sessions Judge (HQs), Delhi.
3. The Branch In-charge, Pool Car Section, Tis Hazari Courts, Delhi

The PRO, Facilitation Centre Tis Hazari Court, Delhi4. .
W5. The Website Committee,  indi, Tis Hazari Court, Delhi.

6. The LAYERS for uploading the same.

\y“/\w\‘/’J is
(Kaveri Baweja)

District Judge (Commercial Court)-D7
Officer In~charge Judicial Branch, Central

for Principal District & Sessions Judge(HQs)
‘Tis Hazari Court, Delhi.
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Annexure 'A'

Orientation Course on the Mental Healthcare Act, 2017 & Related Issues
for CMMs, ACMMs & MMs (including all i.e. General /Mahila Court / Nl Act /

Reliever) (1/4“ of total strength)
‘ O11

28"‘ July, 2023

Sl.
No. Name of Officer Present Posting N0 ClVll/ Police Place of

District Posting
l Mr. R0l1itGulia CMM North-West Rohini
2 Ms. Snigdha Sarvaria CMM New Delhi PHC

3 Ms. Sonam Singh-I ACMM South-East Sake!

4 Ms. Saloni Singh ACMM Easl KKD
S Mr. Aashish Gupta ACl\/[M North-East I mm‘cc Mr. 1-Iarjeet Singh Jaspal ACMM

I I
l 4 Rouse Avenue

7 Ms. Swati Shanna ACMM 2 New Delhi PHC

8 Msi Samiksha Gupta ACMM South-West Dwarka

9 Ms. Udita Jain Garg MM s ' New Delhi PHC
10 Mr. Paras Dalal MM 4 New Delhi PHC
ll Mr. Paras Dalal MM 4 New Delhi PHC
12§ Ml\/1 g\\""‘:"Y’V@“Vl’K‘f‘Ti‘

l3 Ms. Mann Sliree MM 1 South Sakel .
14 Mr. Bharat Aggarwal Ml\/I 5 Shahdara KKD
15 Mr. Rupinder Singh Dhiman MM I North-East KKD
l6 Ms. Sllllpl Singlr MIVI 2 South Sakel

-_. \l Mr. Rahul Verma MM 7 South-East Saket
_» O0 MM (NI Act)
19 MM (NI AC1)

20 Ms. Chzuu Dhankar MM (Mahila Court) 2 South-West Dwarka

2l Ms. Aakanksha MM (NI Act) 7 South-West‘ Dwarka

22 Ms. Neha Barupal MM 12 South-East Sakel

23 Ms. Chhaya Tyagi MM 5 East K KD
24 Mr. Devzmshu Sajlan MM 7 West TH C

l I ‘A
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SI.
No

Name of Officer Present Posting N0 Civil/ Police
District

Place of
Posting

25 Ms. Nidhi Bali) MM (Mahila Court) 3 . Shahdara KKD

26 Ms. Padma Landol MM (NI Act) Digital Coun 3 New Delhi PHC

27 Mr. NiCll1iSl't Kumar Meena MM (NI Act) Digital Court 3 South-West Dwarka
28 Mr. Aakash Shanna MM 8 THC
29 Mr. Umaug Joshi MM (NI Act) Digital Court 5 South West Dwarka

30 Ms. Neha Saiui MM (NI Act) Digital Court 7

West

Dwarka

31 Mr. Gaurav Goyal MM (NI Act) Digital Court 8

South West
South est Dwarka

32 Ms. Akanksha Garg MM 3

-W

South-East Saket

1,; L: Ms. Aayuslti Saxena MM (NI Act) 1 South Saket

34 lMtue§?Bu1u11uutaa~"% MM (NI Act) It THC

35 Ms. Sanya Dalal MM l North-West Rohini

36 Mr. Saltil Khunui M1VI (NI Act) Rouse Avenue
37 Mr. Anshul Singhal MM (NI Act) Rouse Avenue
38 Mr. Kumar Rahul MM (NI Act) Digital Court 1 North-West Rohini

39 Ms. Aneeza Bislmoi MM (Mahila Court) 5 West THC

40 Ms. Neha Shanna MM (NI Act) Digital Court 2 South-East Saket

-ll Mr. Rahul Jain MM (NI Act) 4 South-West Dwarka

42 Ms. Aditi Rao MM (NI Act) 3 South-East Saket

-l3 Ms. Jyoti Nain MM 7 North Rohiui

-l--l Ms. Jyoti Nain MM 7 North Rohini

45 Mr. Kapil Gupta MM 7 New Delhi PHC

46 Ms. Auam Rais Khan MM (NI Act) Rouse Avenue

I47 l Mr. Apoow Bhardwaj M]\/I (NI Act) 8 South-West Dwarka

48 Ms. Deepakshi Rana MM (NI Act) l South-East Saket

=1->_»_,,-»-l
Q Ms. Kritika Jain MM (Mahila Court) 4 South-West Dwarka

-"J-;_-;,'11
C t MM (Mahila Court) 2 ‘ THC

Mr. Sankalp Kapoor MM 6 South-West Dwarka
l
52-v Ms. Sana Khan MM (Mahila Court) 3 South Saket
I53 Mr Milan Goel MM 3 West THC
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No.

Name of Officer Present Posting No Civill Police Place of
District Posting

S4 Ms. Sukriti Siugh MM (Mahila Court) 4 South Saket
R11 U :-rm

*3 MM 3 THC

56 Ms. Sanghmitrzl MM (Mahila COUI1) I South-East Saket

51% MM (NI Act) 3 weQa-Ex3 },lTa1,... THC

58 Mr. Ankit Garg MM l South-East Saket

59 Ms. Garilna MM (N1 Act) Digital Court 3 North-West Rohini

60 Ms. Shivangi Mangla Iv1M (NI Act) Digital Court 2 North-West Rohiili

61 Mr. AnIno1Nohria M1\/I (NI Act) Digital Court Shahclara KKD
62 Mr. Vaibhav Pratap Singh MM (NI Act) Digital Court 2 West THC
63 Mr. Rishabh Tanwar MM 9 South-East Saket

MM (NI Act) Digital Court 2 THC
l6:‘ Mr. Ravi MM (NI Act) Ul Saket

66 Mr. Vamn Chandra MM (NI Act) -l= South
South

I Saket
67 Mr. Siddhzlnt Kunlar M1\/I (NI Act) Ch South Saket
68 Mr. Komal MM (NI Act) X South Saket

n’


